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T.A,17 of 1996
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Dgte of Order: 10.11,97.

Present: Hen'ble Dr, B.C.Samma,Administrative Member,

Hon'ble Mr.D.Purakayastha,

SOMNATH LAHIRI

=VS~

Judicial Member,

UNION OF INDIA & ORS,

For thd petitioner: NONE,

For the respondentssNONE,
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‘'Therefere, we are of the view

that the applicant has no inter?st in pursuine the matter.

The applicatien is accordingly dismissed for default.
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